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CERTIFICATE OF REGISTRATION OF DESIGN

So12 ¥. / Design No. : 379353-001

dRIg / Date ; 15/02/2023

URENREAT € / Reciprocity Date*

391/ Country

g fpam otrar @ o d@ew ufa & aftfa feomew s SWINGARM WITH LINKAGES FOR

ELECTRIC MOTORCYCLE & Hsfid &, @ usfieor, 9ot 12-11 & 1.Shri Vile Parle Kelavani
Mandal’S Dwarkadas J. Sanghvi College Of Engineering 2. Hari Vasudevan 3.K.N Vijaya Kumar
4.Akshat Chetan Shah 5.Vatsal Hitendra Shah 6.Aarish Mukul Bandiwadekar 7.Chirag Nilesh
Bawle 8.Adnan Anwar Shaikh 9.Aniket Lalit Palan 10.Shivam Tiwari 11.Deepak Manoj Jhawar

12.Aditya Shailesh Bedarkar, 3R &= % ™ H IWth d& X a0@ & T @1 T &l

Certified that the design of which a copy is annexed hereto has been registered as of the
number and date given above in class 12-11 in respect of the application of such design to
SWINGARM WITH LINKAGES FOR ELECTRIC MOTORCYCLE in the name of 1.Shri Vile Parle
Kelavani Mandal’S Dwarkadas J. Sanghvi College Of Engineering 2. Hari Vasudevan 3.K.N
Vijaya Kumar 4.Akshat Chetan Shah 5.Vatsal Hitendra Shah 6.Aarish Mukul Bandiwadekar
7.Chirag Nilesh Bawle 8.Adnan Anwar Shaikh 9.Aniket Lalit Palan 10.Shivam Tiwari 11.Deepak
Manoj Jhawar 12.Aditya Shailesh Bedarkar, et al.

fesTes siftif=m, 2000 @1 feomiee Frm, 2001 & STeAd S@ER & STTET Hi

In pursuance of and subject to the provisions of the Designs Act, 2000 and the Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks

e @ ari@/Date of Issue : 21/04/2023
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*The reciprocity date (if any) which has been allowed and the name of the country.Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years.This Certificate is not for use in legal proceedings
or for obtaining registration abroad.




